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(c) The recommendations of the
Independent Body for Dearness
Allowance in respect of pay ranges
from Rs. 600 to Rs. 1200 have not
been accepted as its terms of refe-
rence could not be held to cover
these pay ranges.

(d) No, Sir. Copies of the Report
have already been supplied to all
Members and to the Parliament
Library.

Shri P. C. Borooah: While the net
benefit given to the low income group
by way of increase in dearness allow-
ance is Rs. 7.50, to the high income
group it is Rs. 50. May I know how
far is it in consonance with the pre-
sent policy of government of reduc-
ing the disparity in income?

Shri B. R. Bhagat: We have accept-
ed the recommendation of the Das
Commission which went into all these
questions.

Shri P, C. Borooah: I want to know
whether it is in consonance with the
policy adopted by Government to re-
duce the disparity in income.

Shri B. R. Bhagat: As I said, sll
these aspects of the question were
gone into by the Commission.

Shri A. P. Sharma: What is the
ber of Central Government em-

Will the Minister of Wi be
pleased to state:

(a) whether it is a fact that Gov-
ernment have received the Das Com-
mission Report recommending the
grant of D.A. to the Central Govern-
ment employees;

(b). it so, whether all the recom-

mendations of the Commission have
been accepted;

(c) if not, the recommendations that
have not been accepted by Govern-
ment and the reasons therefor; and

(d) whether the report will be laid
an the Table?

The Minister of Planning (8hri B.
R. Bhagat): (a) Yes. Sir.

(b), No, Sir.

ployees in the salary range Rs. 600—
1,200?7 What would have been the
financial implications if the recom-
mendations of the Das Commission re-
garding grant of dearncss allowance
in respect of these employees had been
accepted and why have they not been
accepted?

Shri B. R, Bhagat: I have not got
the information about the exact num-
ber of employees falling in the salary
group Rs. 600—1,200. Part (b) of the
question has already been answered
in part (c) of the main answer.

Shri D. C. Sharma: May I know
whether the principle which has becn
accepted for the neutralisation of the
rise in price index is in consonance
with the of social and,
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if not, whether Government is going
to adopt some other formula?

Shri B. R. Bhagat: The canons of
social justice were gone into by the
Commission and representations were
received by the Commission on all
these matters. Now the neutraliss-
tion is up to 90 per cent. So, I do
mot think it violates any canons of
social justice.
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Shri S. M. Banerjee: 1 want 10
know whethey the hon. Minister is
aware that today, that is, the 18th
February, all Central Government
employees are holding demonstrations,
demanding revision of dearness allow-
unce in case of employees drawing
Rs. 170 to 109 and Rs. 150 to 209 as
also revision of the dearness allow-
amce formula and, if so, what is
tlae reaction of the Government to it?
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The Minister of Finance (Shri T. T.
Krishnamachari): I take the infor-
mation from the hon. Member,

Shri S. M. Banerjee: The second
part of my question has not been
answered.

Mr. Speaker:
of Government?

What is the reaction

Shri T. T. Krishnamachari: I have
taken the information from him. 1
am afraid, reactions are not quite so
quick; it takes time.

Shri S. M. Banerjee: Sir, I risc on
a point of order. He cannot take it
so lightly. I want to know whether
there is serioug discontent among erm-
ployees drawing salaries between
Rs. 70 and Rs. 109 because they have
got less and between Rs. 150 and
Rs. 209, and whether the employees
are demanding revision of the dear-
ness allowance formula as recommend-
ed by the Das Commission. What 1s
the Government's reaction?

Mr. Speaker: The hon. Member
said that he knows that the Central
Government employees arc making
some demonstration. To this the hon
Minister says, “I take this informa-
tion”. The second part was, “What
was the reaction of Government?”.
He says, “It takes time; that can be
considered and would take some time;
it cannot be so quick.”

Shri S. M. Banerjee: The Das
Cc ission has r ded revi-
sion of the dearness allowance for-

mula. Has Government accepted
that?

Mr. Speaker: That is 2 new ques-
tion.

Shri Surendra Pal Simgh: Would
not the Government’s decision not to
give this relief to the people of higher
wage group result in the higher
cadres of the public services becom-
ing less and less attractive for the
best talent in the country which
would ultimately result in a brain
drain from the public sector to the
private sector?
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Shri B. B. Bhagat: As I said, the
main reason why this recommenda-
tion in respect of the higher wage
group, that is, Rs. 600 to Rs. 1,200
was not considered was that that did
not form part of the terms of refe-
rence though all other matters may
be relevant.
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Shri Mohammad Elas: In this
changing situation in our country and
specially the way in which prices are
going up when in other industries the
formula of dearness allowance is ever
changing, what is the Government
thinking with regard to the Das Com-
mission’s recommendation for the re-
vision of the dearness allowance for-
mula for Central Government em-
ployees?

Shri B. R. Bhagat: That matter is
under consideration. A number of
other bodies, like the State Govern-
ments and others, are also involved;
30, a decision will be taken after con-
sultation with all these concerned
bodies.
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Shri Dimen Bhattacharya: May I
know whether it is in the knowledge
of Government that the pay scales
and dearness allowance of State Gov-
ernment employees are far below that
of the Central Government employees
and whether, after the Dag Commis-
sion’s report, the Central Govern-
ment has sent any directions to the
State Governments for raising the
dearness allowance of the State Gov-
ernment employees?

Shri B. R. Bhagat: We are not con-
cerned with that.

Shri P. Venkatasubbaiah: In view
of the fact that the increase in dear-
ness allowance iz not commensurate
with the rise in prices and still the
low-paid employees are finding it very
difficult to make both ends meet, do
Government propose to evolve a for-
mula whereby they can pay salaries
in kind rather than in cash as has
been done in industrial concerns?

Shri B, R. Bhagat: It is a sugges-
tion for action. We will consider it.

Shri U. M. Trivedi: In view of the
last but one answer that was given by
the hon. Minister I would like to know
as to what he means by saying, “We
are not concerned with” when the
Central Government has made ocon-
tributions to the State Governments
for raising the dearness allowance and
the State Governments have swallow-
ed that money and have not paid it
to their servants. Why is action not
taken?

Shri T. T. Krishnamachari: The
position is that the responsibility of
the Central Government is to its em-
ployees. It may be, as the hon. Mem-
ber mentioned, that on previous occa-
sions the Central Government has
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given some loan or some kind of a
subvention to the State Governments.
Any further help of that nature would
depend on a number of circumstances.
And the House, being the custodian
of Central finances, will be able to
judge after the Budget whether the
Centre could perhaps give such help.
But so far as the utilisation of the
moneys given for specific purposes is
concerned, it is a matter for the States.

Shri Harish Chandra Mathur: The
hon. Finance Minister, Mr. T. T.
Krishnamachari, gave a definite assu-
rance on the floor of this House that
he will accept the Das Commission
Report in full. How does he now re-
concile hig action in not accepting it
in full but accepting it only partially?

Shri T. T. Krishnamachari: We
accep'ed the Commission’s recommen-
dations in full so far as our terms of
reference to that Commission are con-
cerned. The terms of reference can
only be covering that class to whom
the benefit had been givn.
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New Water Plant

Shri -S';lrendn Pal Singh:
Shri Naval Prabhakar:
*3. Shri D. C. Sharma:
Shri P, C. Borooah:
1Shrl P. R, Chakraverti:

Will the Minister of Health be

pleased to state:

(a), whether it is a fact that the
work on the capital’'s New Water
Treatment Plant which is being set
up to help augment the city’s water
supply is already much behind the
schedule;

(b) if s0, the resasons therefore; and
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(¢) when this plant is likely to be
commissioned?

The Deputy Minister in the Mini-
stry of Health (Shri P, 8. Naskar):
(a) Yes, Sir.

(b) The Delhi Municipal Corpora-
tion has reported that the delay has
been due to the following reasons:—

(i), shortage of cement which has
been experienced from time
to time;

(ii) large scale rock cutting has

been involved in the siteg for

the clear water reservoir and
pump house; which was not
anticipated earlier;

difficulties encountered in
removing Jhuggies coming in
the alignment of the rising
mains, Besides these, there
has been considerable delay
in placing orders for import-
ed pumping sets by the Cor-
poration,

(iii)

(c), The total capacity of the treat-
ment plant under construction is 40
million gallons of water per day, out
of which a portion designed to supply
10 million gallons of water per day
has been commissioned with effect
from the 6th January, 1965. The
remaining plant along with the anci-
liary works is expected to be com-
pleted by April, 1966.

Shri Surendra Pal Singh: When
this plant is fully commissioned, will
it be able to meet the entire demand
of drinking water of the capital or
is there any proposal to set up one
or more plants of this type in future?

The Minister of Health (Dr. Sushila
Nayar): For the time being, the re-
quirements will be met. But the
population of Delhi is continuously
increasing. So, there are proposals
to have another plant also.

Shri Surendra Pal Singh: What
effective setps, if any, have been
taken to ensure that the supply of
raw water to the plant will be main-
tained uninterrupted «ll the year
round? '





